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CEIJTRAIJ ADMINISTRATIVE TRIBONATJ 
PRINCIPAL BENCH 

OA. 29 73/2003 

New Delhi : this the 18th day of December, 2003 

Bon'ble Mr . Justic e V. S . Aggarwa l, Ch ~ irm~n 
Hon'hle Mr . S.A . Singh 1 Mem ber (A) 

sn . A.ttar Singh 
S/ o Sh. Kashi Ram 
working as Peon in the office 
of the Pay and Ac count Off icer 
Food Processing Industry Mini.st r y , New Delhi. 
R/o 70 4 1 Sec tor - 3 1 M. B. Road 1 Pushp Vihar 
New De lhi - 110 067 

. .. A.ppl ic~nt 
(Ry Advoca te Sh . Gyan Prakash ) 

V E R S U S 

1 . Controller Genera l of Accou nts 
Ministry of Fin;:mce ; Dept t . of Expenrl.itu re 
Lok Nayak Bhawan; New Delhi . 

2 . ~he sec retary ; 
Ministry of Food Process i ng l.:nrlustr i P.s 
Krishi Bhawa n; New Delhi. 

3. ~hief Controller of Accounts 
Mi nistry of Agriculture 
Krishi Bhawan ; New De lh i . 

4 . The Prjncip~J - cum-Pay and Accounts Off icer 
M/o Food Process ing I nrl ustries 
16 -A , Akbar Road Hutments Annexe 
New De lhi - 110 Olt. 

'1. ser.reta r y 
Staff Selection Commis s ion 
Deptt . of Personne l & Tra ining 
Mi nist r y of Personnel & Pu blic 
Gri evances & Pens ion 
Block- 12, Kendri ya Karya l ay~ P 
Lodhi Road, New Delhi - 110 003 . 

. . Responrl.en t s 

0 'R D F. 'R ( OR A.T· ) 

,Just ice V . S . A a a a rw ~ l ,. 

MA ?.6 '13 /20 03 

MA 2653/2003 has been filed to correct the 

typograph i ca l error . MA is al Jowed subject to JUSt 

except i.ons. 
- 2./-



t 

-A.-

Le~rned counRel for ~he applicant st~tes th~t 

he may he permitted to withdraw the present 

application to move the authorities for rel~xa~i . on of 

jvikas/ 

the rigours of the rule and there~fter if need arises 

t~ke up the m~tter. Allowed as prayed. 

2 . suhject to 

withdr~wn. 

Member (A) 

chsmissed 

( v . s . A g g" rw a l ) 
Chairman 




